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[RAJYA SABHA]

to Questions 132

Transfer of Teachers in Kendriya
Vidyalaya Sangathan

1538. SHRI SARADA MOHANTY:
SHRIMATI BIOYA CHAK-
RAVARTY.

SHRI MOHD. KHALEELUR RAHMAN:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased

to state;

(a) whether it is a fact that, as a result of
transfers ordered by the
Chairman, Kendriya Vidyalaya Sangathan
during the preceding four months a large
number of teachers have been superseded;

(b) whether Government have received
requests from Members of Parliament for
dispensing justice to superseded teachers;

(c) if so, the details thereof: and

(d) what action Government have
taken thereon?

THE MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARJUN
SINGH); (a) to (d) It i true that in some
cases, transfers have been directed by the
Chairman, Kendriya Vidyalaya Sangathan on
administrative grounds but these do not affect
promotions or involve supersession sny
teachers,

The Government have received let
ters from Members of Parliament ci
ting cases not of supersession in pro
motion but regarding the claims of
some teachers for request transfers.
These cases are being examined.

Tuition Fees for Technical Education

1530. MISS SAROJ KHAPARDE Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasec to state-

C:i"> whether it is a fact that a Tasi Force
constituted under "the All India Council for
Technical Education hac suggestad that the
Tuition fee to b< collected from the students
of techni cal education should be on the basi:
of percentage of the annual recurrini
expenditure



133 Written Answers

(b) if so. whether Government have
accepted the same; and

(c) the details of the tuition fee being
charged from students of technical education
institutions in the Union Territories, Union-
Territory-wise?

THE MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The recommendation of the
Task Force constituted by the All India
Council for Technical Education (AICTE) to
charge the Tuition Fees in technical
institutions based on the percentage of the
annual recurring' expenditure is yet to be
finally approved by the AICTE.

(b) Do:-s not arise in vew of (a)
above.

(c) Tilt information 1is being collec
ted.

Affairs of Kendriya Vidyalaya Sangathan

.1540. SHRI SARADA MOHANTY;
SHRIMATI BIJOYA CHAK-
KRAVARTY:
DR.Z. A. AHMAD;

Will the Minister of HUMAN RES-
OURCE DEVELOPMENT be pleased
to state-.

(aj whether Government have recently
asked for a report on the affairs of Kendriya
Vidyalaya Sangathan: and

(b) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b) No, Sir. However, a
Review Committee set up in 1987 had
examined in detail the functioning of the
Kendriya  Vidyalaya  Sangathan.  The
Government's views together with the
recommendations of the Committee were
forwarded to Kendriya Vidyalaya Sangathan
for their implementation in consultation with
various Committees. It is therefore too early
to again examine

[6 DEC.

1991] to Questions 134

the overall functioning of the Kendriya
Vidyalaya Sangathan. However, the affair» of
the Sanagthan are kept under continuous
review.
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